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CENTRAL ADMINISTRATIVE TRIBUNAL. 3ABALPUR B£NCH, 3ABALPUR

Original Application No. 1091 of 2000

Jabalpur, this the 28th day of NovEtnber, 2003

Hon'ble fir, G. Shanthappa, Oudicial Member

1, Rajaram Mishra,
(Ex-Goods Guard),
Central Railway, R/o Gayatri
Nagar, N.K.O. Road, Near
Gayatri Mandir, Katni(M.P.)

2. Mukesh Mishra, S/o Shri
R!ajaram Mishra, aged about
32 years, R/o Gayatri Nagar,
N.K«3. Road, Near Gayatri
Mandir, Katni(M.P.) APPLICANT

(By Advocate - None)

UERSUS

1.

2.

respondents

Union of India,
Through the General Manager,
Central Railway, Mumbai-V.T.

The Divisional Railway Manager,
Oabalpur,(M.P.)

(By Advocate - Ku.Anjali Banerjee)

ORDER (ORAL)

Tu « haveThe case of the applicants is that they/filed this

application for a direction to the respondents^^^onsider the
for appointmentcase of the applicajit^^compassionate ground i.e. applicant No.:

The applicant had submitted his application for appointment

on compassionate ground, the respondents did not issue any lettei

calling for interview of his representation. Since the

respondents did not communicate to applicant regarding calling
for the interview and also consideration for appointment on

compassionate ground.

2. Par contra the reapondenta haue filed their reply,
the reapondenta have apecifioally atated in para 3 of the reply
the applicant waa called for intervieu on 8.1,2001 (8nnexure-R-1,
he uaa not fit for appointment on oompaaaionata ground.



%  c. %

A necessary direction given to the respondents to communicate

the result in pursuance to the interview letter dated 8.1.01

3. The OA is disposed of with a direction to the respondents
to inform the applicant in pursuance to the intervieu letter

dated 8.1.2001 within a period of 15 days from the date of

receipt of copy of this order. No costs.

(WShanthappa)
Clodicial flemPer
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